FORM A

PUBLIC ANNOUNCEMENT
{Under Regulation 6 of the Insolvency and Bankruptey Board of inaia
{Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF

P&M ASSOCIATES LLP

7 RELEVANT PARTICULARS
1. | Name of comaorate deblor | P&M Asscowtes LLP
2. Dente of incomonsson of ootpm!t:det!a 210472015
3| Athorty urder which corporate dabtor - ROG KARNATAKA
‘8 ircomanted J registened o
4. 'Comorate idantity No. / Umited Labity  AAD-7985
idertification Na. of comparate detior

5. |Address of e regswred offics and | 78/6, Sharkarappa Gark, 8th Cross, C-8lodk,
pencipel office (if any) of comonae Magadi Road, Bangabru - 56002, Kamalaks
_idebtor et | Li——
6. | Inschency commencament de in 2{1"11/2026
respoct of comamts dobtor
7. Estimated date of dosure of insohency | 19/05/2025
resubon process

& |Mame and registration number of e Prémod Sriharl
insohency professional acting as menm IBBYPACO1/P-PO2286/2021- 2022/ 13674

| resoiution piofessionsl R

9 Address ard el of the interm 3 Floor, Ry Towess, 2310 Cross, Bareshorsan
resolution professional &8 ragisterad 2nd Stege, Bergahin - 530070
| with the Baord _pramadBcna.o

10, Address and +ral 1o ba used for #3521 oot Fag) Towers, 2348 Cross, Banasheniear!
| comespancdenss with the interm 2rd Stage, Bengaluru - 530070

___resclution professonal | PARMOITCEAN

11 | Last date for sutmemon of chms 0‘/’12.-'2021

12 Ctasseao'c:edmnamunwm Ncr»\pullcade
| ) of subsection |BA) of sechion 21,
ss0ananed by the manm resobstion
___professional |
13. Names of hsolmw Professionals MNat Appeicsble
iderafied o act & Mthorsed
Repesantatne of credtors n
(8 dass (Three names for each dassy
14 ja) Relevant Forms and Wabkric bitosy/ oL nomey/ doveiosds
b Detais of sulhorized represenialnes
&re svadable st

Natice is herely given that the National Company Law Tribunal has ordéred the
commencament of a corporate insolvency resolution pracess of the P&M Assoclates
LLPon20/11/2024.

The creditors of P&M Assoclates LLP, are heraby called upon tosubmit their claims with
proof an or bafore 4th December 2024 to the Intenim rasolution professional at the
address mentioned against entry No, 10

The financial creditors shal submit their claims with proof by dectronic means only. AN
other creditors may submit the ciasms with proofl in person. by past or by electronic
meaans,

A financinl creditor belonging 1o a class, as listed against the entry No, 12, shall indicate
its cholos of authonsed represantative from among the three nsolvency professwnals
listed against entry No.13 toact asauthorlsed representative of the ciass in Form C4,
Submission of false or misleading proofs of clalm shakl attract penalties.

Name and Signature of Interim Resolution Professional  : Pramod Srihari

Date and Place 1 22/11/2024, Bengalury

FE - Pune -24/11/2024



FORM A
PUBLIC ANNOUNCEMENT
{Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF P&M Associates LLP

RELEVANT PARTICULARS
1. |Name of corporate debtor P&M Associates LLP
Date of incorporation of 21/04/2015

corporate debtor

3. | Authority under which corporate | ROC KARNATAKA
debtor is incorporated / registered

4. |Corporate Identity No. / Limited AAD-7986
Liability Identification No.

of corporate debtor
5. |Address of the registered office 78/6, Shankarappa Garden, 8th
and principal office (if any) Cross, C-Block, Magadi Road,
of corporate debtor Bengaluru — 560023, Karnataka
6. |Insolvency commencement date | 20/11/2024
in respect of corporate debtor
7. |Estimated date of closure of 19/05/2025
insolvency resolution process

8. |Name and registration number of | Pramod Srihari
the insolvency professional acting | IBBIIPA-001/IP-P-02286/2021-
as interim resolution professional | 2022/13674

9. | Address and e-mail of the interim | #3rd Floor, Raaj Towers, 23rd

resolution professional, Cross, Banashankari 2nd Stage,
as registered with the Board Bengaluru - 560070
_ ) pramod@capad.in B
10.| Address and e-mail to be used #3rd Floor, Raaj Towers, 23rd
for correspondence with the Cross, Banashankari 2nd Stage,
interim resolution professional Bengaluru — 560070
pramodi@capad.in

11.| Last date for submission of claims | 04/12/2024

12.| Classes of creditors, if any, under | Not Applicable
clause (b) of sub-section (6A) of
section 21, ascertained by the
interim resolution professional

13. | Names of Insolvency Professionals | Not Applicable
identified to act as Authorised
Representative of creditors in a
class (Three names for each class)

14.|{a) Relevant Forms and Weblink: hitps://

{b) Details of authorized ibbi.gov.in/home/downloads
representatives are available at:

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the P&M
Associates LLP on 20/11/2024.

The creditors of P&M Associates LLP, are hereby called upon to submit their
claims with proof on or before 4th December 2024 to the interim resolution
professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic
means only, All other creditors may submit the claims with proof in person, by
pastor by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12,
shall indicate its choice of authorised representative from among the three
insolvency professionals listed against entry No.13 10 act as authorised
representative of the class in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Mame and Signature of
Date ; 22/11/2024 Interim Resolution Professional
Place : Bengaluru Pramod Srihari

FE - Bangalore —23/11/2024
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